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Licences for Radios

. SHRIHALIMUDDIN AHMED:
‘Willthe Minister of INFORMATION AND
BRODCASTING be pleased to state the
total number of Radio licences in the year

1979-98 and the total number out of that
which were renewetl in 1979-Bu thereof ?

THEMINISTER OF INFORMATION
AND BROADCASTING (SHRT
L. K.ADVANI): The of radio/TV
Yicences are compled on the basis of elndaar
for year and not financ al year. The figures
the year ¥g78 are being iled.

2. The total number of licences both
for radio and TV as on the g1st December
1977 was 2,30,69,706. The number of
licences renewe thatdate is2,07,73,068.
Out of this the number of radio ficences
renewed is 2,00,06,453.
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Import of Crunde and Incresse of fi
Exchange orelgn

4846. SHRI K. PRADHANI: Wwill
the Minister of PETROLEUM. CHEMI-
CALS AND FERTILIZERS be pleased
to state:

Sa} whetber it is a fact that India is not
only finding it difficult to meet its full re-
quirements during the current year but
will bave to pay much more for its crude
imports than last year,

(b) whether it is a fact that Iraq bhas
tgive more than double its supply
this yesr; and
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(c) if so,the details reparding the
arrangements by Government to
meetthe demandsin the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHE.-
MICALS AND FERTILIZERS (SHRI
NARSINGH YADAV): (a) Yes Sir.

b) The annual contract with Irag for
the vear 1978 provided for crude oil sup-
phies Lo the extent of 3275 million tonnes.
Ascompared with b1y, a fim contret
covering supphies of 5+ 5 million tonnes of
ciudeml from Irag duing 197g has alieady
been conclurded. In addiuon, Iraq has
momeed 1omake bestendeavour s o supply
an additional one nullivn tonnes of erude
osl shuing the year depending upon  avail-
ability, In fact 4 guanuty of 350,000
tonnes woutd be supplied during the period
January-March 1979 agamnst this stipula-
tion 1 lanng o addinonal supphes,

{c} ARer takinginto account indigenous
crude avatlatnlity of around 13- 15 millin
tonney, the requunements of smported
crude o] duning 1974 are anticipatcd to be
of the order of 16- 5 millin tonnes  The
fullowmg impert arrangements bave been
firmed up so far:—

(Qty. In Million tonnes)

Country

Iraq ., . . . . 55
UAE . . . . 1°3
Saudi Arabia . . . 3o
USSR . . . . 15

In addition additional crude imports to
the extent of approximatrly r-2 million
tonnes during the period Januvary-March,
1979 have been or?aiwd from the National
Qil Companies of Irag and Quater over
and ahove the supplies from Iraq under
the long term contract.  Fuitber arrange-
ments for covering the remaining require-
ments of smported crude oil are under
different stages of negotiations,

Releascof Advertsement by DA V.P,

4847. PROF.P.G.MAVALANKAR :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether D.A.V.P, released any ad-
vertivementstosmall and districteg papers
and also to specified journaly and stud
periodicalsduring tbe years 1977 and 1978;





